FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process)Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF GHRS PRIVATE LIMITED

NAME OF CORPORATE PERSON GHRS Private Limited

DATE OF INCORPORATION OF CORPORATE 15/03/2018
PERSON

| AUTHORITY UNDER WHICH CORPORATE Registrar of Companies- Delhi
PERSON ISINCORPORATED/ REGISTERED

4. | CORPORATE IDENTITY NUMBER / LIMITED | U74999DL2018PTC330996

LIABILITYIDENTITY NUMBER OF CORPORATE
PERSON

5. | ADDRESS OF THE REGISTERED OFFICE AND | 2745/23, 2nd Fioor, Beadon
PRINCIPAL OFFICE (IF ANY) OF CORPORATE | Pura, Karol Bagh, New Delhi-
PERSON 110005

LIQUIDATIONCOMMENCEMENT DATE OF 09/07/2022 |
CORPORATEPERSON |

7. | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | Name : Bhim Sain Goyal
NUMBERAND THE REGISTRATION NUMBER OF | Address: M-215, Rear Ground
THE LIQUIDATOR Floor, Greater Kailash
-1I, New Delhi-110048
Contact No.: 98110 81491
Email Id : bsgoyall@gmail.com

Regn No. IBBI/IPA00Z/IPN00O
726/2018-19/12216

8. LAST DATE FOR SUBMISSION OF CLAIMS 08/08/2022

Notice is hereby given that the GHRS Private Limited has commenced voluntary
liquidation on 09t day of July, 2022.

The stakeholders of GHRS Private Limited are hereby called upon to submit a proof of
their claims, on or before 08% day of August, 2022, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic

means.

Submission of false or misleading proofs of claim shall attract penalties. %Ch% et
Date: 09/07/2022 (Bhim Sain Goyal)

Place: New Delhi Regn No. IBBI/IPA002/IPN000726/2018-19/12216
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FORM A
PUBLIC ANNOUNCEMENT
(Regutation 14 of the Insolvency and Bankruptcy Board cf india
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF GHRS PRIVATE LIMITED

Name of Corporate Person | GHRS Private Limited

Date Of Incorporafion of Corporate Person | 15032018

Aurthority underwhich Corporate Person is Regisirar of Companies- Delhi
incorporated/ Regisiered

Corporate ldentity Number / Limited Liabilty| U7499GDL2018P 1C 33099
igentity Number of Corporate Person

2745/23, 2~ Floor, Beadon Pura, Karol Bagh,
New Delni-110005

Address of the Registered Office and
Principal Office (if any) of Corporate Person

.| Liquidation Commenecement Date of 090772022

Corporate Person

7.1 Name, Address, Emall Address, Telephone| Name : Bhim Sain Goyal
Number and the Registratioo Numberof | Address : M-215, Rear Ground Floor, Greater
the Liquidator Kaitash -1l, New Delhi-110048
Contact No. : 88110 81491

Email ld : Bsgoyall@gmail.com
Regn No. IBBUIPADI/IPNOD0726/2018-19/12216

8.| Last Date for Submission of Claims 08/08/2022

: WdMSemnﬁdmdﬁlg proofs of ciaim shall attract penalties.

Nofice is hereby given that the GHRS Private Limited has commenced voluntary liquidation on
09" dayof July, 2022.
The stakeholders of GHRS Private Limited are hereby called upon to submit a proof of their
claims. on or before 087 day of August, 2022. to the liquidator at the address mentioned against
tem?7.
The financial craditors shall submit their proof of claims by electronic means only. All other
slakeholders may submit the proof of ciaims in person, by post or by electronic means,

Sd-

(Bhim Sain Goyal)

Date : 09/07/2022
Regn No. IBBIIPADO21PNO00T26/2018-18/12216

- A

| 13 of the Debts Recovery Tribunal (Procedure) Rules, 1993.

formNo.5 DEBTS RECOVERY TRIBUNAL  DORT/LKO |

600/1, University Road, Hanuman Setu Temple, Lucknow- 226007
(Area of jurisdiction-Part of Uttar Pradesh and Uttarakhand)
1Ll PLY B APP BLICA
0.A.No. 1204/2019 | Date: 24.03.2022
Summons to defendants under Section 19(3) of the Recovery of Debts
due to banks and financial institution Act, 1993 read with Rules 12 and |

0.A. NO. 1204 of 2019
The Nainital Bank Ltd Vs. M/s Melar Health Care Pvt. Ltd. & Ors
To,

1

M/S Melar Health Care Pvt. Ltd., through its Directors,
Registered Office 27, Bazar Lane, Jungpura, Bhogal, Delhi
110014. Factory at B-16/1, Meerut Road Industrial Areg,
Ghaziabad, U.P.

| Satish Kumar Dixit, S/0 Mr. Ramesh Chand R/o Fiat No.
T-22-SF, Eldico Residency, Sector-32 P-1, Greater Noida-(U.P.)

3.| Asha Dixit W/o Mr. Satish Kumar R/o Flat No. T-22-SF, Eldico
Residency, Sector-32 P-1, Greater Noida (U.P.)

| Bal Krishna Sharma, S/O Mr. Khacheru Ram, II-E, 161,
Nehru Nagar, Ghaziabad, (U.P,)

.. DEFENDANTS
In the above noted Original application you are required to file reply in
Paper Book form in two sets along with documents and affidavits (if any)
personally or through your duly autheorised agent or legal practitioner in
this Tribunal, after serving copy of the same on the applicant or his
counsel/duly authorised agent after publication of the summons and
thereafter to appear before the Tribunal on 19.07.2022 at 10.30 A.M.
failing which the application shall be heard and decided in your absence.
Sd/- Registrar, Debts Recovery Tribunal, Lucknow

PP SHIVALIK SMALL FINANCE BANK LTD.
Ay Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025

CIN : U85300DL2020PLC366027
POSSESSION NOTICE (for immovable property) Ruie 8(1)

Whereas
the undersigned being the Authorised officer of the Shivallk Small Finance Bank er. Shivalik
Mercantile Co-operative Bank Ltd. under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act 2002. and In exercise of Powers conferred
under section 13(2) read with rule 8 of the Security Interest (Enforcement) Rules 2002,
issued a Demand Notice dated 29.03.2022 for loan Ajc No. 101841001061 calling upan
the 1. Late Raj Pal Singh (Borrower/Mortgagor/Deceased) Through Legal Heirs
Krown/Unknown Pooja (Widow) Mayank (Son) if Minor through Natural Guardian
| Pooja (Mother) Both Rio: H. Ne. 595 Holi Wala Mohalla, Vill Post Chipyana Buzurg,
Distt. G.B. Nagar U.P.-201009 2. Late. Dhanno Devi (Co-Borrower/Deceased) Through
Legal Heirs Known/Unknown Rio: H. No, 595 Holi Wala Mohalla, Vill Post Chipyana
| Buzurg, Distt. G.B. Nagar U.P.-201009 3. Pooja W/o Late Raj Pal Singh (Guarantor) Rio:

7

NAINITAL B

&= -2 Branch - BH-8 Block, Bhagwati Sadan, Near Sha

The undersigned being the authorize

Shalimarbagh, Delhi - 110088, Ph. No, 011-

POSSESSION NOTICE !FGH IMMOVAB

officer of Nainital

Sadan, Near Shalimar Bagh Police Station, Shalimarbagh,
under Securitization and Reconstruction of Financial Assets
Interest Act, 2002 and in exercise of powers conferred up
Rule 3 of the Security Interest (Enforcement) Rules, 2(
Demand Notice, calling upon the following borrowers/ guz
mentioned in the said notice within 60 days from the date o
the borrowers/guarantors have failed to repay the full am

possession on 07.07.2022 of the property/ies. described
powers conferred on him/her under section 13(4) of the sai

| borrowers/ guarantors in particular and the public in gene!

deal with the property and any dealings with the property v
The Nainital Bank Limited for the amount of riotice with fu
borrower’s attention is invited to the provision of Sub Sectic
in respect of time available to redeem the secured assets.

mi——

Name & Address of Borrowers/Guarantors

|| Shalimar Bagh, Delhi — 110088. Also at : Santosh House, Han

1. Shrimati Shivani Nayak W/o Shri Sagar Kumar Nayak (E
East Shalimar Bagh, Delhi — 110088, Also at : Santosh House
Shiva Lok Rice Mill, Bahadarabad, Haridwar, Uttarakhand-249¢

2. Shri Sagar Kumar Nayak S/o Shri Rajendra Singh, (Borron

Lok Rice Mill, Bahadarabad, Haridwar, Uttarakhand-249402
(Issued Demand Notice dated 03.06.2021 for Rs. 13,75,

|| Seventy Five Thousand Six Hundred Seventy Nine only a

interest & other expenses thereon with effect from 01.06.20
Brief details of Property hypothecated/Mortgaged : All Part
LIG Flat 23, GF Pocket — 2 Block C-5, Sector 34, Rohini, Dell
Nayak W/o Shri Sagar Kumar Nayak. Registered on 04.01.202
Vol No, 7752 on Page 167 to 170 at Sub Registrar VIl New Dell
by-Service Lane, On the North West by-Other Flats, On the Sc

South West by- Entry.

Place : New Delhi Date : 12.07.2022

AllehS | Financial S

IL&FS FINANCIAL SERVICES |

THE ILEFS FINANGIAL CENTRE, 8TH FLOOR, PLOT C-22, G-BLOCK

Mumbai 400051

PUBLIC NOTICE - TENDER CUM AUCTION FOF
[Rules 8 & 9 of Security Interest (Enfo

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization an
of Security interest Act, 2002 read with proviso to Rule 8{6) of the Security Interes
Notice is hereby given to the public in general and in particular to the Borrowerts),
“Noticee(s)"] that the below described immovable property morigaged to the Secur
passession of which has been taken on July 22, 2019 by the Authorized Officer of IL&F
“AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS", “WHATEVER THERE IS BA
Rs . 1.017.506,403 (Rupees One hundred one Crore seventy five lakhs six thousant
further interest, default/penal interest and other charges thereon at the contractual |
realization due to IL&FS Financial Services Lid., the Secured Creditor from Ci
Hypothecator"), MNT Infratech Private Limited ("Corporate Guarantor™), Mr. Amit
Investment Finance Company Private Limited, ("Corporate Guaranitor/ Morigagor),
Orane Buildwell Private Limited (“Corporate Guarantor/ Mortgagor”), Mr. Inderr
Multistar Projects Private Limited (“Corporate Guarantor”).

IL&FS Financial Services Ltd., in exercise of the powers conferred under section 13(4)
has decided to sell, by way of e-suction, the immovable property as mentioned herein |

| SCHEDULE
Sr. Description of the immoveable property Reserve P
No| (Rs.)
1.| * Al those pleces or parcels of land, aggregating to 12 Bighas Rs.
or 2.5 Acres situated at Village Chattarpuf; Delhi as described | 82 67 50,01
below: (Rupees Ei
SL. | KHASRA| TOTALAREA |AREABEING Two Cron
NO.|NO. (inBigha) |MORTGAGED (inBigha)|| Sixty Sev
Lakhs and |
1 1161772 | 04-01 03-12 R
2 |1618 04-16 D4-04
3 1623 |o0416 . |04-04 Earnest Mo
+ All those pieces or parcels of land, aggregating ta 06 Bighas  Deposil
09 Biswas or 1.34 Acres (approx.) sifuated at Viliage Chattarpur, m
Delhi as described below: Rs
SL. | KHASRA | TOTALAREA | AREABEING 8,26,75.00
NO.| NO. (in Bigha) MORTGAGED (in Bigha) [H”M-E
1 |1617/2 | 04-01 00-08 Crores Th
2 |1618 04-16 00-12 Six Lakh
3 11622 | 04-16 04-16 | Seventy F

iy R — —
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| cornpany with tha name “Edelweiss investment and Advisory Services
ke name of the Company was changed to “Edelweiss Broking Limited”
o Ahmadabad, Gujarat vide arder of the Regional Disector dated June
ion about our Company, please refer “General Information” and
o
b9, Tel.: +91 79 6662 2900;
1 22 4504 6605
3| @edelweissfin.com
pedelweissfin.com
ffin.com

nag.com Tel: +65 6603 5130. For details of our Promoters,

AOUNTING TO 1,500 MILLION WITH AN OPTION TO RETAIN OVER-
TO THE PROVISIONS OF SEBI NCS REGULATIONS, THE COMPANIES ACT,

ad as ACUITE double A rating with negative outlook) by

isis of date of upload of each application intothe efectronic book of the
and conditions, please refer to the Prospectus dated June 29,2022,
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